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Revenue Department

Notification
No. 17/16/90-RD(5397)

In exercise of the powers conferred by sub-section (1) of section 7 of the Goa, Daman
and Diu Debt Relief Act, 1981 (Act 8 of 1981) (hereinafter called the 'said Act’), the
Government of Goa hereby establishes the Debt Relief Board consisting of Shri Mahendra
Raikar, Advocate, as its member, for the purposes of the said Act with immediate effect.

By order and in the name of the Governor of Goa.

B. N. Bhat, Under Secretary (Revenue)

Panaji, 5-8-1992

(Publish in the Official Gazette series | No. 20 (Extraordinary) dated 13-8-1992)



